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IN TRODU CTION

1. the Chairm an, Estim ates Com mittee, having been authorised 
by the Committee, present this F ifty-th ird  Report of the Estim ates 
Com m ittee of Second L ok Sabha on the Action taken by Governm ent 
•n  the recommendations contained in the Sixty-second Report of 
the Estim ates Com m ittee (First L ok Sabha) on the M inistry of 
Transport— Shipping P art I.

2. The Sixty-second Report of the Estim ates Committee (First 
Lok Sabha) w as presented to the L ok Sabha on the 28th  M arch, 1957. 
The Governm ent furnished their replies to the recommendations in 
the report betw een August, 1957 and October, 1959. The Study 
Group ‘B ’ of the Estim ates Com m ittee exam ined these replies on the 
16th February, 1959 and the replies to certain other recommendations 
received in January, 1959 on the 9th April, 1959.

3. The Report has been divided into five Chapters:

I. Report.

II. Recommendations that have been accepted by Governm ent.

III. Replies of Governm ent that have been accepted by the
Committee.

IV. Replies of Governm ent that have not been finally accepted
by the Com mittee.

V. Recommendations in respect of which final replies of
Governm ent have not been received.

4. A n  analysis of the Action taken by Governm ent on the recom­
mendations contained in the Sixty-second Report of Estim ates 
Com m ittee is given in Appendix. It would be observed therefrom  
that out of the 51 recommendations made in the Report, 29* 5%  of th e  
recommendations have been fu lly  accepted by Governm ent w h ile  
9- 8% have been accepted partly. O f the rest the replies of G overn­
ment in respect of 9-8%  of the recommendations have been accept­
ed by the Com mittee w hile those in respect of 21:4% ' of the 
recommendations have not been accepted by the Com mittee. T he 
Governm ent have not furnished replies to 29- 5%  of the recom menda­
tions made in the Report.

Maw D u n ;
The  24th A
Yadsakha 4. , 'aka)

B A L V A N T R A Y  G. M EH TA, 
Chairman, 

Estimates Com m ittee.



CHAPTER I
Report

The Committee in para 93 of their Sixty-second Report recommended 
’that as they were informed that there was an acute shortage of naval architects 
in India, a scheme might be worked out to meet the shortage. The Ministry 
stated in reply that the enquiry made by the Engineering Personnel Com­
mittee set up by the Planning Commission showed that there was not much 
demand for naval architects and that it was felt that the facilities provided at 
the Indian Institute of Technology at Kharagpur would be adequate to meet 
the requirements at least for some time to come. The recommendation of 
the Committee had, therefore, been deferred for review at the end of 1959 
or i960. As however, the country is still dependent upon foreigners for the 
know-how with regard to ship-building, the Committee are not satisfied that 
the existing arrangements are adequate to produce the required number of 
naval architects and naval engineers. As shipping is likely to get higher 
priority for development in the future the Committee recommend that proper 
assessment iray be made of the requirements of naval architects and naval 
engineers and suitable action taken to build up the know-how in India for 
future developmental activities in the field of shipping so that, firstly, the 
development activity may not be impeded for want of such know-how and 
secondly, dependence on foreigners in that respect could be reduced.

2. In para 99 of the Report the Committee recommended that training 
facilities for seamen might be suitably increased and proper publicity given 
for the sea career to attract the right sort of men. The Committee also 
observed that the initial qualification for admission for training as seamen 
and training facilities therefor could be reviewed with a view to make it 
possible for the fittest among the trainees to rise after" experience was gained 
to be admitted to the ranks of officers.

3. The Ministry stated in reply that men who could take to manual 
work with zeal and satisfaction were the right type to be selected for training 
as seamen. The ship-owners who were associated in the selection of candi­
dates were strongly averse to the recruitment of highly educated boys. It had, 
therefore, been Government’s policy not to encourage admission of highly 
educated boys for training as seamen but to train only such boys who were 
well-built, used to manual work, and sea-faring traditions and were likely to 
stick on to the sea-faring profession. These arrangements had proved very 
satisfactory and it was, therefore, not considered advisable to make any serious 
changes in so far as initial qualifications were concerned. So far as oppor­
tunities for the cadets to become officers were concerned, it was stated that 
seamen in the deck Department might, if they desired, sit for the examination 
for certificates of competency on completion of the required sea service. 
On the engineering side, however, such opportunities were not open to sea­
men as before they were eligible to sit for the second class engineers examina­
tion they had to undergo a period of training in approved workshops which 
were not ordinarily available to them. The Committee regret that the bar on 
the persons having high qualifications being appointed as seamen and in­
adequacy of the training facilities for the lowly qualified persons might come 
in the way of the persons appointed as seamen rising to higher ranks. They, 
*herefote, feel that a reorientation is called for with regard to the recruitment 
and training of seamen and that arrangements should be made to ensure that 
persons entering service at lower levels due to unfavourable circumstances 
might have reasonable opportunity to rise, provided they are equipped with

^required aptitude and ability, to the highest position in the field.
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CHAPTER V

Recommendations in respect of which final replies of the 
Government have not been received.

S.
No. of the 
recommen­
dation

Reference 
to para 
No. of 

the 
Report

Summary of recommendations

i 2 3

i 5 The Committee refer to the recommendation made 
in para 84 of their Sixtieth Report to set up a 
Central Transport Board on similar lines as the 
Railway Board with a Member (shipping) assist­
ed by suitable technical personnel. The 
Committee are of the opinion that this arrange­
ment will adequately meet the requirement of 
co-ordination of shipping activities.

4 3i With the re-organisation of States, there appears 
to be a need for re-organising the Mercantile 
Marine Department, Bombay. The Committee 
recommend that the feasibility of opening a 
sub-office of the Marine Department in one of 
the ports inKutch orSaurashtra on the same lines 
as is case with the Marine Department ofi 
Madras, should be carefully examined.

6 5i The Sub-committet of the Estimates Committee 
which visited ‘T . S. Dufferin’ were favourably 
impressed with the standard of training and the 
smartness of the boys under training.

11 74 The Committee suggest that feasibility of 
setting up Regional Offices (Sails) for Saurashtra 
and Kutch, Malabar and Madras Coast, also 
should be examined.

f6 90 The Committee are inclined to believe that with 
the expansion of Indian Shipping envisaged 
during the second and subsequent plans, the 
existing shortage of technical personnel is likely 
to be aggravated further. They, therefore, 
suggest that a very careful assessment of the 
requirements during the second and thir~ 
plan periods should be made and steps taken 
from now on to increase the number of trainees 
suitably.

37
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17 92 The Committee were given to understand that one
' of the reasons for the shortage of suitable men 

for the posts of Surveyors was the unattractive 
scales of pay of Surveyors, lecturers etc. The 
Committee are not in a position to express an 
opinion on this subject. They, however, suggest 
that the matter should be carefully examined 
and whatever steps are necessary should be taken 
to make good the shortage.

19 97 At present there is no institution to train boys in
the Saloon Department. The Committee were 
given to understand that it is contemplated to 
open one at Cochin. The Committee recom­
mend that the question of providing training for 
the Saloon Department in the existing institutions 
may also be examined.

27 117 The Committee recommend that the feasibility of
having representatives of Government on the 
bipartite National Maritime Board to be set up 
on all India basis should be examined.

+
28 119 The Committee hope that the report of the Sub-

Committee of the National Harbour Board 
would be forthcoming soon. Immediately, on 
receipt of that report, the Government should 
formulate a suitable social security scheme 
which should incorporate, inter alia the following 
measures :

%
(i) Provision of continuity of service to seamen.
(11) Liberalised leave rules.
(Hi) Provident Fund and Insurance Schemes.
(m) Suitable assistance in regard to housing, edu­

cational and medical facilities to families o f 
seamen.

Feasibility of introducing suitable legislation Tor 
this purpose should also be examined by the 
Ministry.

39 128 The Committee regret the delay in introducing
necessary legislation to remedy the deficiencies 
of the Indian Merchant Shipping Act, specially, 
in regard to Sailing Vessels.

31 133 The Committee feel that unless the various interests
concerned with the sailing vessels industry, our.,
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the owners, agents, brokers, charterers, shippers, 
underwriters and seafarers realise the serious 
position in which the industry has fallen today 
and organise themselves for mutual benefit in d  
consolidation of the industry, no amount of 
Government assistance by itself is going to help 
the industry. The Committee were told that 
attempts of the Special Organisation in the 
Directorate General of Shipping to make these 
interests realise the danger of lack of organisation 
have been continuous for the last four years and 
have, on the whole revealed the apathy of the 
owners to any concerted action.

39 161 The Committee suggest that the sailing vessels
industry may be regarded as a sort of cottage 
or village industry and all the necessary assistance 
and facilities may be given for its preservation 
and development.

■4S i *7 As the development of the sea scout movement in
India will prove of great use to the country’s 
expanding Navv and mercantile marine ensuring 
for these services a better standard of recruitment 
and basic knowledge of seamanship, the Commit­
tee strongly recommend that the Ministry of 
Transport should devise ways and means to 
encourage activity the development of the 
sea scouts movement in the country. The 
Mercantile communities must be equally inter­
ested in assisting the growth of this movement 
and the Committee hope that they will gladly 
make generous financial contributions to any 
integrated scheme, which the Ministry of Trans­
port may evolve in consultation with the 
Ministry of Defence, if necessary. As we have 
the necessary’ tradition, what is needed is op­
portunity and training. Given these the Com­
mittee do not see any reason why the Sea Scout 
Movement should not make a rapid progress in 
the country.

47 190 The Committee recommend that the revision of
charts for navigational purposes to suit modern 
conditions as done by the British Admiralty may 
be kept into mind and necessary action initiated 
early,

48 196 The Committee recommend that the deficiencies in
the existing system of issuing warnings about
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inclement weather should be made good early, 
expeditious arrangements made for the issue o f 
suitable warnings at some o f the important 
minor ports and also for the issue of warnings 
to Fisheries Departments of other maritime 
States, as is being done at present in the Madras 
State.

BA LV A N T R A Y G . M EH TA, 
Chairman,

Estimates Committee.

Mew  D e lh i,
The 24th April, 1959.
Vaisakha 4»1881 (Saka)



APPEN DIX I

(Vide Introduction)

Analysis of the Action taken by Government on the recommendations 
contained in the Sixty-second Report of the Estimates Committee (First 
Lok Sabha)

1. Total number o f recommendations . . . .  51

2. Recommendations fully accepted by Government
(vide recommendations in Chapter II)
N o......................................................................................  15
Percentage to total . * . . 29-5%

3. Recommendations accepted by Government partly
or with some modifications (vide recommendations 
Nos. 5,7,25,29 and 51 in Chapter III)
N o . ] .................................................................................  5
Percentage to t o t a l ...................................................9- 8%

4. Recommendations not accepted by Government but
replies in respect of which have been accepted by the 
Committee
(vide recommendations Nos. 3,10,13 40,46 in Chap­
ter III)
No.  .......................................................................  5
Percentage to total . . . . . .  9 -8%,

5. Recommendations, replies to which have not been
accepted by the Committee.
(vide recommendations in Chapter IV)
No. . ...................................................  11
Percentage to total . . .  . . . . 21*4%

6. Recommendations in respect o f which final replies of
the Government have not been received.
No. 15
Percentage to total . . . . . .  29-5%

GIFVD—L. S. I—*5 L S—35-4-3*—1*00
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Agency Name and address Agency Nam? and address Agency Name and address 
No. of the Agent No. of the Agent No. of the Agent
*• ^ n c y ,  Ccm- 16. The International Book Ja Chanderkant ChimanLa)

naught Place, New Delhi. Service, Deccan Gymkha- v  Gandhi Road,
2. Kitabistan, 17-A. Kamla na, Poona-4. Ahmedabad

Nehru Road, Allahabad. 27. Bahri Brothers, 188, Laj- - T s Krishnaswamv & Co
3. British Book Depot, 84, pat Rai Market, Delhi-6. 5 p  o  T m S  V r a -  
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Camp. Near Indore General Li- Hyderabad
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Supplies, 8-C, Pycroft’s 33. The Loyal Book Depot, Amiru,fli
Road,Triplicane, Madras « p , A ^ £

9. Ahna Ram & Sons, Kash- 34' Baroda. P ’ s 2 8 £ &  Ltd
mere Gate, Delhi-6. 35- University •Publishers,

10. Book Centre, Opp. Patna Railway Road, Jullundur a PnSiiSinff
College, Patna. City. 5

11. J. M. Jaina & Brothers, 36. Students Stores, Raghu-
Mori Gate, Delhi-6. nath Bazar, Jammu- __ ,

12. The Cuttack Law Times Tawi. 59- ^  General Agency,
Office, Cuttack-2. 37. Amar Kitab Ghar, «Diago- f[? 2??-’

13. The New Book Depot, nal Road, Jamshedpur-1. ~ 7’ J
Connaught Place, New 38. Allied Traders, Motia ^  Current Book Home
Delhi. Park, Bhopal. Marnu Lane, Raghunath

14. The New Book Depot, 39. E. M. Gopalkrishna Kone, _ Dadaji Street, Bombay-i.
79, The Mall, Simla. (Shri Gopal Mahal),North 6 l- Shri A. P. Jumbulingam,

15. The Central News Agen- Chitrai Street, Madura. T/a<?e .RePres^5tative &
cy, 23/90, Connaught Cir- 40. Friends Book House, t>
cus, New Delhi. M. U., Aligarh. Prudential Bank Budding,

16. Lok Milap, District 41. Modem Book House, 286, Rashtrapati Koaa,
Court Road, Bhavnagar. Jawahar Ganj, Jabalpur. „ 5jecunacr«ibaa.

17. Keeves & Co., 29, Park 42. M. C. Sarkar & Sons (P) 62* K * JV , Ase? Va. o / ?
Street, Calcutta-16. Ltd., 14, Bankim Chatterji Sons, Cloughpet, P.O.

18. The New Book Depot, Street, Calcutta-12. „ Rngji!e\  ^ untUr Dlstt*
Modi No. 3, Nagpur. 43. People's Book House, v^dhra).

19. The Kashmir Book Shop, B-2-829/1, Nizam Shahi «3- The New Order Book Co..
Residency Road, Srinagar, Road, Hyderabad Dn. ,  ^Uis BM^,Ahraedabad-6.
Kashmir. 44. W. Newman & Co. Ltd., «4- The Jnvem  Publiahers,

20. The English Book Store, 3, Old Court House Street, _ Masu lpatnam.
7-L, Connaught Circus, Calcutta. 65- Deccan Book Stall, Fcx-
New Delhi. 45. Thacker Spink & Co. easson College Road,

21. Rama Krishna & Sons, (1938) Private Ltd., 3, ^  Poona-4.
16-B, Connaught Place, Esplanade East, Calcutta- I??11* ® °°15
New Delhi. 1. Chapparwala Kuan, Karol

22. International Book House, 46. Hindustan Diary Publi- ,  ,
Private Ltd., 9, Ash shers, Market Street, 67. ‘Bookland, 663, Madar 
Lane, Bombay. Secunderabad. Gate, Ajmer (Rajasthan).

23. Lakshmi Book Store, 42, 47. Laxmi Narain Agarwal, 68. Oxford Book & Stationery
M. M.» Queensway, New Hospital Road, Agra. Co., Sdndia House ,Con-
Delhi. 48. Law Book Co., Sardar naught Place, New Delhi.
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25. S. K. Brothers, 15A/65, Sons Co. Private Ltd., 5 **°

W.EJL, Karol Bag£ 210, Dr. Naoroji Road, nagar, Ban*L0re-9. _  
rw iii.« Bombay-I. 70. Gandhi Saminti Trust

Bhavnagar.
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